HIGH COURT OF JUDICATURE AT PATNA
Notice for opening of Financial Bids

Ref.: Tender Notice No.- 06/2025/Computer Cell dated 09.12.2025

In connection with the above tender notice, based on terms and conditions

mentioned in Tender Notice No.- 06/2025/Computer Cell dated 09.12.2025,

two bids remain valid for evaluation of Financial Bids. Hence the Financial Bids of

S1. No. o

Name of the Eidfdmig Firm
1 .

M/s Godrej Enterprises Group, Patna

| 2

| M/s S2e Communications, Ranchi (Jharkhand)

The Bidder or its representative is hereby requested to remain present on

the date and time, as mentioned above, in the office of Ld. Registrar (IT)-cum-CPC,

Patna High Court, Patna.
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Registrar (IT)-cum-CPC
Patna High Court, Patna

Dated: 03/0 “ \7"”—’{
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